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Appearancs:

Nair for applicant

on 1LE F ﬁﬁw

(e

Mr VR Ramachandran _

»

| volan Cormui ca B

‘behalf -of the applicant that the

GSN & NUK

It is submitted by #fe adqqcébe .
Mr V.R.Ramachandran Nair appearing on

applicant desires to. withdraw the
applicationy %ﬁigciiberty to file

' fresh application for the relief

claimed, since there are some technical
defects in the application,

Permission granted as prayed for.

26.4.89



